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Title: Regarding inhuman behavior towards CRPF martyrs who had been killed in the incident of Maoist attack in Chattisgarh.

SHRI K.C. VENUGOPAL(ALAPPUZHA) : I have given a notice for Adjournment Motion also in the morning for suspending the Question Hour.
HON. SPEAKER: I know.

SHRI K.C. VENUGOPAL : Notice was regarding an important and serious matter with regard to the inhuman behaviour towards CRPF martyrs, who
had been killed in the incident of Maoists attack in Chhattisgarh.

I have some reports. The matter came to light after the locals found the blood-stained uniforms and boots of the martyrs lying in the dustbin
near the mortuary. The postmortem of the martyrs took place in the hospital yesterday, and the uniforms were reported thrown into the dustbin
after that. That is what the report has stated. The serious thing is that allegations of dogs eating the body remains of the personnel of the slain
CRPF troopers after the post mortem were also made, which sent shock waves across the nation. It is a very shameful incident to the entire nation.

Added to this, there was another report regarding this incident. What is that? Encounter has taken place at 11.30 in the morning. Request
for helicopters were placed only at 4.30 in the evening. Delay of arrival of helicopters has been the main cause of the death. How can we justify such
an attitude? The observation by the Defence Ministry was very serious. The observation by the Defence Ministry was that the place has not been
sanitized by the State Government. That is why they were not in a position to send the helicopters. This means that there is complete lack of
coordination between the Government of India, especially in the Ministry of Defence, Ministry of Home Affairs, and the State Government, which has
led to such a situation.

The Government is telling that Accha Din Ayega and they are giving good governance. But in the case of CRPF martyrs, those who are fighting
against naxal extremists, the Government is not bothered about them, the Government is not bothered to save their lives. How can the country
forgive this? The hon. Home Minister was here earlier. He is not here now. As far as the nation is concerned, this is a serious incident. Therefore, I
appeal, through you, to the Home Minister to come here and make a statement regarding this matter.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, I would like to invite the attention of this House to a shocking incident of inhuman behaviour towards
the CRPF martyrs, those who had been killed in the Maoist attack in Chhattisgarh.

SHRI M. VENKAIAH NAIDU: After the Question Hour, he can raise this issue.

SHRI K.C. VENUGOPAL : No, I have already given a notice for Adjournment Motion for suspension of the Question Hour. Madam Speaker has already
allowed it.

In a shocking incident, the uniforms and shoes of the slain CRPF personnel, who were killed in a recent Naxalite attack in Chhattisgarh, were
found in a trash bin near Dr. B.R. Ambedkar Hospital on Wednesday. What a shameful incident? ...(Interruptions)

HON. SPEAKER: No, not more than that. Only two sentences are all right.
SHRI K.C. VENUGOPAL : Madam, I have one more thing.
HON. SPEAKER: I am sorry.
...(Interruptions)
HON. SPEAKER: No, you have made it, please.
... Interruptions)
SHRI K.C. VENUGOPAL : What is the attitude of the Government towards these things?...(Interruptions)
HON. SPEAKER: Hon. Members, I have received notices.
... Interruptions)
HON. SPEAKER: Venugopal Ji, this is not the way. foR Z€r 81T &, TR FIge sig; 8 7131 39| 1 am sorry.

... Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir, today morning, we raised the issue of inhuman attitude towards CRPF jawans of Chhattisgarh. At that
time, we sought a statement from the hon. Home Minister. The hon. Home Minister is present here. I would like to seek a statement from the hon.
Home Minister, through you, in this regard.

SHRI BHARTRUHARI MAHTAB (CUTTACK): My only concern is about the manner in which the House is being conducted today. Already, the hon.
Minister has replied to the three issues that are there. Relating to agriculture, I have no issues with Maharashtra. I want to know whether we wiill
conclude that the Minister has replied to the questions that our Member has posed or should we expect a reply from him tomorrow. Will he reply to
the questions that have been put relating to cyclone, the questions that have been put relating to floods in the North-East and Kashmir?

HON. DEPUTY SPEAKER: Do you want to know, apart from agriculture, whether this Minister will also give a final reply to what you have raised?



SHRI BHARTRUHARI MAHTAB : Yes.

HON. DEPUTY SPEAKER: Mr. Minister, do you wish to respond to what they have raised? If you want to reply now, you can do so and tomorrow,
the Minister for Agriculture may respond.

SHRI KIREN RDIU: Sir, I want to make only one clarification about NDMA about which Shri Kalikesh Singh Deo, who initiated this discussion, was
asking.

The NDMA only formulates policy and NDRF which comes directly under the Ministry of Home Affairs has been appreciated for its work by
every State including the State of Odisha. I think, you should be well aware of the wonderful work done by the members of the NDRF.

Regarding erosion, I have already stated that the 13t Finance Commission did not accept erosion, lightening, bamboo flowering and snake

bites. These are issues which are still under the consideration of the 14th Finance Commission. We have already recommended it. I just want to
inform this to the House.

Shri P. Karunakaran,
Dr. A. Sampath and

Shrimati P.K. Shreemathi Teacher are permitted to associate with the issue raised by Shri K.C. Venugopal.

a1 #Alt (A Tty i) @ SUTCAET FRled, FHeloi1 HEd o Sl Fel $6 Hel oh FHeT 36T & b BeelienTe 3 gAN WHRUITH 3 S 14 ST e §U 3,
o THT 37 OECHIEH &1 3T T, o OCHICH & a1E 3oTeh off S e & I &, I wefaer 3 ol o 31t B 21 ... (caaerme)

. | I (GHEH) @ o

At rstemer Rig : ST o7 e, SeefeT 7 31 Tl S & Hgy ST ST T §%, A o ASHE 8¢ g3 AR /A ¥ o F A et A
APt T G o Gl 30 FITol & Siel a1 ool TITET| 3ol Sird & o761 S Siletl aIfeT, SHH REC-aiafoie! fhare & STetr TfRT| el 386
a1, < FAAEEY Bediiee & FE1 S R 3 ATSEEIRrer gorararadl & aneerax Rw ame § 3k swet Redifafafady v & seet



